nl TEM NO. 8 COURT NO. 9 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).17141/2006

(From the judgenent and order dated 10/07/2006 in CMAP No. 5385/1998 of The H GH COURT OF

JUDI CATURE AT ALLAHABAD)

RAM NAYAK Petitioner(s)

VERSUS

U. P. STATE SUGAR CORPORATI ON Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT. and prayer for interimrelief)

Date: 01/11/2006 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHMANAN

HON BLE MR, JUSTI CE TARUN CHATTERJEE

For Petitioner(s) Bhar at Sangal , Adv.
R R Kumar, Adv.

Sanyadip Chatterji, Adv.

5 5 5 %

Suchi ta Sharma, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

| ssue noti ce.



( A D. Sharma ) ( Phoolan Wati Ar
ora )

Court Master Court Master



